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DELHT LEGISIATIVE ASSEMBLY SECRETARIAT

THE REPORT OF THE COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

(Presented on 24 September, 1998)

Constitution of the Committee

l. Shri Charti Lal Goel Chairman
Hon'ble Speaker
2. Shri Vas Dev Kaptan Member
' 3. Shri Ram Bhaj Member
4. Shri Ram Pal Karhana Member
5. Shri Jag Parvesh Chandra Member
6. Dr. A.K. Walia Member
7. shri Shoaib Igbal Member
Secretariat
l. Shri P.N. Gupta Secretary
2, Shri S.K. Sharma Spl. Secretary
3. Shri K.L. Kohli Camnittee Officer

The Committee was informed that in the balloting held
on 10th September, 1998, the following three Private Members'
Resolutions have found place for being listed on Friday,
the 25th September, 1998, which has been ear-marked for
Private Members' Business.

The Comnittee decided to allot time for these

Resolutions as shown against each :
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S.No.

Name of Manber(s)

Text of Resolution Time -
Allotted

2.

3.

Shri Jeet Ram Solanki
Shri Rajendra Gupta

Shri Devender Singh
Shri Alok Kumar

Shri Murari Singh Panwar
Shri Devender Singh

This House recommends that 40 Mts.
the civic amenities, which »
have been ordered by the
Hon'ble Delhi High Court,
with the efforts made by the
Chief Minister, may be
provided to the unauthorised
colonies immediately.

This House recamends that 40 Mts.
an independent authority

be constituted under the

Delhi Government for proper

upkeep and providing basic

amenities to the resettlement
colonies in Delhi.

This House recommends that 15 Mts.
Delhi Development Authority

and Delhi Police

be placed under the Delhi

Government.

Place

The Cammittee authorised Shri Ram Bhaj and in his absence
Shri Vas Dev Kaptan to present the Report in the House.

Delhi
September 24", 1998
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(CHARTT LAL GOEL)
) CHAIRMAN,
COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS




